FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
LAXMI ENGINEERING INDUSTRIES (BHOPAL) PVT LTD
OPERATING IN MANUFACTURE OF HEAT TRANSFER EQUIPMENTS AT

1.72-A, SECTOR-1, GOVINDPURA INDUSTRIAL AREA, BHOPAL MP 462023 IN
2. PLOT NO. 215 -B, NEW INDUSTRIAL AREA NO. I, MANDIDEEP (M.P.) 462046
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

.|[Name of the corporate debtor along
with PAN & CIN / LLP No.

LAXMI ENGINEERING INDUSTRIES
(BHOPAL) PVT LTD

AABCL3443L
U29142MP2007PTC019707

[

Address of the registered office

72-A, Sector-1, Govindpura Industrial Area,
Bhopal MP 462023 IN

w

.| URL of website

NA

>

Details of place where majority of fixed
assets are located

1. 72-A, Sector-1, Govindpura Industrial Area,
Bhopal MP 462023 IN

2. Plot No. 215 —b, New Industrial Area No. I,
Mandideep (M.P.) 462046

o

Installed capacity of main products/
services

Capacity :Notknown
Main Product :Producer / manufacturer of Heat
exchangers.

o

. | Quantity and value of main products/
services sold in last financial year

Revenue from operations approx. Rs 13.55 crores
inFY21-22.

~

Number of employees/ workmen

more than 90employees / workmen

d

Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:

Email on ip.laxmiengineering@gmail.com
for obtaining data/ details.

©

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available
at URL:

Email on ip.laxmiengineering@gmail.com
for obtaining data/ details.

e

Last date for receipt of expression of interest

13/11/2023

11.| Date of issue of provisional list of 23/11/2023
prospective resolution applicants

12.| Last date for submission of objections to | 28/11/2023
provisional list

13.| Date of issue of final list of prospective | 08/12/2023
resolution applicants

14.|Date of issue of information memorandum, | 13/12/2023
evaluation matrix and request for resolution
plans to prospective resolution applicants

15.| Last date for submission of resolution 12/01/2024
plans

16. |Process email id to submit Expression of Interest |ip.laxmiengineering@gmail.com

Teena Sarasws
Pandey

Teena Saraswat Pandey
Resolution Professional
BBI/IPA-001/IP-P00652/2017-18/11126

387F, 114 Scheme Part-1, behind diksha boys hostel
LAXMI ENGINEERING INDUSTRIES (BHOPAL) PRIVATE LIMITED

Indore-452010 (MP)
(29.10.2023, Indore)
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